BEFORE HON'BLE THE NATIONAL GREEN TRIBUNAL SITTING
AT PUNE (WEST ZONE) BENCH

ORIGINAL APPLICATION NO.75 OF 2023

Hasanali Nurabhai Nodoliya 2 Applicant

- Versus -

Collector & District Magistrate,
Banaskantha District Panchayat
at Palanpur & Ors. ::: Respondents

AFFIDAVIT IN REPLY on béhalf of Respondent No.2 i.e.
District Development Officer, Banaskantha District Panchayat,
Palanpur, District Banaskantha.

1, Sw PY\” k}\aﬁl@ , District Development
Officer, Banaskantha District Panchayat, Palanpur, District
Banaskantha, do hereby solemniy affirm and state on oath that |
am conversant with the facts of the case as | have perused the
contentions raised by the applicant in the memo of Original
Application and have gone through the record of my office and
thereupon crave leave to file this Affidavit in Reply to bring the

correct facts on the record of the Hon’ble Tribunal as under:-

11 The Respondent No.2 most respectfully submits that the
population of village Badargadh, Taluka Palanpur, District
Banaskantha is 5846 as per the Census-2011 and at present
7000 approximately. It is stated that Revenue Survey No.

236 admeasuring 2549 Sq.Mtrs. and Revenue Survey No.

A
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498 admeasuring 1,51,826 Sqg.Mtrs. of village Badargadh
are earmarked for Gauchar and copies of Village Form No.7
gua both the Revenue Survey numbers are annexed

herewith and marked as Annexure-A (Colly.).

The Respondent No.2 submits that pursuant to the orders of
the Hon’ble Tribunal dated 15.05.2023 issuing directions for
remedial measures by constituting a Joint Committee
comprising of three officers, necessary steps are taken to
resolve issues. It is submitted that the Joint Committee has
placed its Report on the record of the Hon'ble Tribunal and a
note thereof is taken by the Hon'ble Tribunal in order dated
21.08.2023. A copy of Report is annexed herewith and

marked as Annexure-B.

The Respondent No.2 most respectfully craves leave to

‘submit that surrounding areas of Revenue Survey No. 498

are for Gauchar and residential area and Grey Water
Treatment Plant having capacity of 200 KL.D is installed at a
cost of Rs.6,46,000/- under a scheme of the Government of
India known as Swachchh Bharat Mission (Gramin). It is
stated that the funds are provided by District Rural
Development Agency, Palanpur under the said mission and
it is made opera_tional w.ef. 22.07.2023. The Respondent

No.2 craves leave to annex herewith a sketch indicating the

o\l
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location of Grey Water Treatment Plant, (esidential area of
Revenue Survey No. 498 with Pond is annexed herewith and
marked as Annexure-C. It is submitted that the Pond is a
part of Revenue Survey Nd. 498. At this stage, the
Respondent No.2 submits that pursuant to installation of
Grey Water Treatment Plant and making it operational, the
discharged water is purified and the same is diverted to a
field of one Mr. Aslam Mohmmed Varaliya who was the
owner of Revenue Survey No. 255 of village Badargadh. The
Gram Panchayat has passed a.resolution No.1 in its Special
Meeting dated 11.08.2023 permitting Mr.Varaliya to use the
purified water for a period of 5 years on a condition that he
would pay Rs.5,000/- per year to the Gram Panchayat and
the electricity bill would also be paid by him. it is submitted
that Mr.Varaliya is also required to undertake expenses for
repairs and maintenance of the electric motor and a copy of
the resolution is annexed herewith and marked as
Annexure-D. The Respondent No.2 craves leave fo clarify
that the fertilizer available due to operation of Grey Water
Treatment Plant would be sold by Gram Pénchayat and it

would be additional income to it.

The Respondent No.2 craves leave to submit that so far as

the disposal of solid waste is concerned, an arrangement is
\1

2 s
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made for door to door collection w.e.f. 01.08.2023 under

Mahatma Gandhi Swachchhta Mission. It is submitted that

the solid waste is collected on alternative days through
Tractor and Trolly from each and every household and the
same is at present dumped on Revenue Survey No. 498
meant for Gauchar. However, the Badargadnh Gram
Panchayat has already addressed a letter dated 24.08.2023
for earmarking 2 Acres of land of Revenue Survey No. 498
meant for Gauchar for a dumping purpose and a copy of the
same is annexed herewith and marked as Annexure-E. It is
submitted that prompt actions are taken on the said proposal
and a proposal is addressed to Mamlatdar, Taluka Palanpur,
District Banaskantha for appropriate decision as a
competent authority and a copy of the proposal is annexed

herewith and marked as Annexure-F.

The Respondent No.2 submits that Badargadh Gram
Panchayat has submitted an online application to Gujarat
Pollution Control Board on 01.09.2023 for its No Objection
Certificate qua Grey Water Treatment Unit of Gram
Panchayat and a copy thereéf is annexed herewith and

marked as Annexure-G.

In view of the above mentioned facts and circumstances, the
Hon'ble Tribunal is most respectfully prayed to dispose of

B
Fo) .

District Hevelopment Offict)
Banaskantha, Palangni
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present application by way of passing appropriate orders in

the interest of justice.

Solemnly affirmed on oath at PM tantv on this A day of

ST, 2023

Place: PalemPui
Date: 27/ 5/2023

Identified by me

Sole Ivafﬁr e M
Shn \D%Dn\] %‘{M ~ADD-
lp me,ntlﬁed
Shrl...\i..\:S > .‘.. S.’T\.,..&h,_('lﬂw
te{liD:, QK" w(fgomlkn w‘ ‘
Personalj ‘a
RIS s

Date ‘)j—\q ne 1_53,

Demﬁ '

Bistrict Development Officey
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'A.Y\'Y\CK\A&C - B . %
! REPORT OF JOINT COMMITTEE WITH REFERENCE TO HON'BLE NGT ORDER IN
.~ ORIGINAL APPLICATION N0.75/2023(WZ) IN THE MATTER HASANALI NURABHAI

1. BALKGROUND
“This apphcatmn has bee

‘haya m'fh;.ch 1:; care—tdk of iand at Suwey

o f--"ailegatmn that Badargadh Gj' m Pa

issues to the local résidents.

_it is aileged by the Apphmnt that deepemng the small” palt of land situated on
Coianmi Land,szHage :md winchl actu'llly the Gat No. 498 rec ' fés'a(‘auchar

Land. In fact, the 5m*111 pond is sltuatpd in Gauchar/(;razmg l'md and it is not a

Colonial Land /Village lLand He has alleged that the po[!utmn started happening

since March 2023 by installing the inlets and discharge of sewage waste there.

Sh ri Hasanali Nurabhai Nodoliya has filed an application before The Hon'ble NGT
Western Zone Benrh, Pune and apphcat;on has been accepted by The Hon’ ble NGT
vide Original A v;!u ation M. 75726 ’%(WZ)

The Honble NGT vide its order dated 1570572023 in Original Application
N0.75/2023{W7Z) in the matter Hasanali Nurabhai Nodoliya Versus Collector &
District Magistiaie {Banaskantha) & Ors h'is constituted a joint committee

! | comprising of The District Collector, Banaskantha, The District Development Officer,

Banaskantha and Regiomal Officer, Gujarat Pollution Control Board {GPCB) and

dxrected to Visit the spot and cunduct the inspection in presence of the Appimant _

after gwmg prmr not;ce and subm&t a repurt on factual aspects and actmn raken

* page 1 of 4

NODOLIYA VERSUS COLLECTOR & DISTRICT MAGISTRATE {BANASKANTHA) &

T ﬁied by Shr: Hasanah Nurabha; Nodoliya w:th the
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1(} The Commrtfee is directed to visit the spot and conduct the mspect:on in
presence of the Apphmnt aﬂer giving prior notice and submit @ report on factual

r:apects and action ml‘:en ;epart within a penad of one month...

! he }omt commlttee cempnses of follov\nng officers:
mmar B St "ct C 1lector, Banaskantha-mstl ict

31!%5 Vdrunkumm Baranwal }A‘i] D]«;tnct (.oﬂector, Banaskantha District, Shri Swapnil

- ’I&hare (Iﬁ.‘a) D:s‘crict Development Officer; Bandskantha District, Shri J.M. (.haun hary,
' 'fﬁccr Gu}arati?oliutmn Cnntroi Baard Banaskantha Dlstrmt ‘;hr't R &
ct Rural Development Agency {DRDA) Banaskantha, Shri DN,

i\achhad Mamalatdm G ih Sl Rakesh Patel, Taluka Development Officer,
Palappur, fshrz Ashish Chauhan, Extension Officer, Taluka Panchayat, Patanpur, Shri

siehulbhai  Modi, Talati cum  Mantr, \hilage B'ldarg,‘adh, Shri  igbalbhai
Vqrahya (Inc 1arge Sarpanch), visited the s'te on 05/ D?/ZO&S

Shri Hasanali Nurabhat Nodoliya (Applicant] remained present during visit.

‘The members of the committee had discussion about the issue with Applicant,
[ncharge Sarpanch and other villagers. The committee also captured few

*-E%EF'D : photograplss-of the site dui ing the visit. Accordingly, the observation & finding of the

committee are covered in this report.

3, ABOUT '}’HL ISSHI OF GAUCHAR LAND
Survey No. 498 of village Badargadhis G auchar land, which is low lying area in

the w]iage and surmunded by msxdantia} hnuses on three sides (total @ 457 nos of

cumen‘t of Badargadh Gram Fanchaydt in this regard is placed

'mal units

[

ffﬁﬁndihé i‘eﬁdéﬁi;ial :"éi"é:a' flowsin -

‘zk'as er naturai gradlent and gets ..o
: 1 thzs vﬂlage_
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At t_hfs Gauchar land "Grey Water Treétment Plant” of ca-pa'city 200 KLD is already

'cc:}'ra's"tru't:'téd'by DRDA under the scheme of Swatch Bharat Mission which has been

‘méd‘e‘operationa.l on 22-7-2023. Treated wastewater of grey water treatment plant

_ 'gv_iil_bg ﬁ%_égha@‘ged on land fo_r i_r.r;igation purpose in nearby agriculture farms.

A OBSERVA -IﬂNS AND FINDINGS

v

i

it mspectmn 0 vﬁlz:g ':‘Badargadh is carried out by ;omt commitiee on

Survey No. 498 [Old Survey No. 373/A/1/1 paiki2) of village Badargadh is

Gauchar/Grazing land and also low lying area filled wit,h domestic wastewater

20 : (‘anerated domestlc W&SIEW’itei IS fluwmg into Gauchar land at Survey Na. 498

e gh "'nage netwark due to natural gradient.

Total area of Gauchar land is 15.18 Ha. out of which 01 Ha. Area is filled with
untreated domestic wastewater mixed with storm water.

buwey No. 498 is only low lymg area in the village. So that domestic waste
watﬂr as well as storm water gets accumulated at said location. '

DRDA - Banaskantha has constructed “Grey Water Treatment Plant” having

Crapacity 200 KL under the scheme of Swachh Bhurat Mission (Gramin} at this

Gauchar Land and its operation is.yet not commenced, as installation of

mechanical equipments and electric connection yét remains,

Applicant infermed that domestic wastewater is discharged at this Gauchar land

from March, 2023 onwards, while other villagers iﬁfol'xr1ed that due to low lying

area and nataral gradient, domestic waste water from Kadiwala vas, Police vas, '
Nearby Talav, Opposite Talav (behind Kabra’zstan) Rahatpura Area & Thakor

vas ﬂows in to this Gauchar tand since last 25 years. '

y hca 't and other vﬂiagers are convmced if domestic wastewater is treated in

L | o Page?mf 4
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5. AC TiON TAKEN

oy

The "Grey Water Treatment Plant” has been made operational after installation

of mechamcai efuipment and obtqmmg electric connection.
ireated demesuc wastewater will be utilized for irrigation purpose in nearby

agncu!ture farms

{iAS)' District Development Officcr Banaskantha Dmmct

inangurated this Grey Water Treatment Plant on 22-7-2023 i presence of Shri

Hasanah Nurabhm Nodohya (Apphcant}, lmharge Saxpmch and other vallagcra

Instaﬂatxon of machamcai equipment and electric connection for th:s “Grey

Water hcatmenti lant” is completed and now it's ready to operate.

Reoular functioning of this “Grey Water Treatment Plant” will commence afte
makmg *1greement with farmers for utilizing treated waste water for irrigation -

purpose.
Through reguldf ape»ranon of Grey Water Treatriient Plant, entire quantity of

uomcsm waste water accumulated at this Gauchar Tand  will he lifted, treated

and utilized for agriculture farming, which will resolve the issue of pollution at

this Gauchar land.

W»\

,(i”'ff/ a\ “/\\ V" »,/"\ v

¥ '
Swapnil Khare (1a5) - Varunkomar Baranwal (JAS)
District Developisent Officer District Collector
Banaskantha District Banaskanthé District

w o Page 40f4
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Item No. 4 | _ {Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

THROUGH PHYSICAL HEARING (WITH HYBRID OP’I‘ION) Yy

Original Application No, 75 / /2023(‘WZ).

Hasanali Nurabhai Nodoliya - JA T
' . :.Applicant

‘Respondentfs)

Date of hearing:  15.05.2023

COR._AM: HON'BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. VIJAY KULKARNI EXPERT MEMBER‘ L

Applicant : Applicant in-person

ORDER 7 '
1.~ This application has been filed with the allegations that

Respondent No. 4/Badargadh Gram Panchayat, *&hjch is current legal
occupier and care-taker of a land at Sutvey No. 498 of Badargadh Village,
which is recorded as a Gauchar/Grazing Land (proof thereof is annexed
as Annexure A-l}, has permitted gutter connection and even it'sél'f
' ) constructed a gutter line for dzschargmg the swage filth, untreated waste
water and hqmd ﬁlth into the said Gauchar Land whzch is causing huge
environmental impairment, which has also caused heglth is'sues to the

local residents.

2, Apphcant has drawn our a_ttentlon to the Resolutlon of the Gram

‘ Panchayat dated 08.06. 2021 which is annexed as

i our ‘attéhtion is drawn to Resolutior No, 3 i.

lake in the Co]omal Land [Vlllage—

‘that pursuant 1o ‘the passmg of this’ Resqu on on 08.1

) .::lﬂg ) ) S Wi

Page 10f3 -
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Panchayat/Respondent No. 4 undertook to deepening the smzll part of

land situated on Colonial.Lend/Vi]lage Land, which is actually the Gat
No. 498,' recorded as a Gaj_lehar Land. In fact, the small pond is si_tuated
‘in Gauchar/ Grazing Land and'it is not a Colonial Land/Village Land. He -
has alleged that the pollut1on started happenmg since March 2023 by

tnstalhng the inlets and discharge of sewage waste there. He has also

- annexed ';'hotographs of the sa:ld area, wh1 h is annexed at page nos. 52 :

to 59 of th paper book

3. Ori the basis of above, we find that prirha Jacie case impacting
adversely on ervironment is made out, therefore, we deem it proper to

admit thi's: app].ication. ‘We accordingly admit the sa:he.

4. Registry is directed to issue Notice to the Respondents, returnable

within 04(four) weeks,

5. Applicant is dire_cted to provide copy of the application and relevant

- documents to the Respondents within a week.

6. Respondents are directed te submit  their reply'.wil:l'lin O {four)

weeks providing copies of the same to the other parties in advance.

£

l‘“") ‘ 7. Applicant is also directed to take necessary steps for service upon

the Respondents by both ways and also through available e-mail.

8. We also deem it appropriate to constitate a Joint Committee

comprising one member each of:-

(i')' - The District Collector, Banaskantha;
) y "(11] 'I‘he Dlstnct Development Ofﬁcer Banaskantha and

( ) The State Pollutlon Control Boarcl (SPCB)

ol ;lll Al

Page2of3 .




9, The State Pollution Control Board (SPCB) shall be the nodal égency

for coordination and logistic support. -

10. The Committee is directed to visit the spot and conduct the :

1nspectlon in presence of the Apphcant after glmng prior; notlce and‘_ _

period of one month. .

e matter be fﬂed by ‘

gung@gov in preferably in the form of searchable P. F/ OCR Support PDF

¥, ' and not in the form of Image PDF.

12, Apphcant is dlrected to supply the requ1red documents‘ and copy of

the application to the Members of the Commlttee within three days from

today.

13. A copy of this order be communicated to the above-mentioned

Commitiee forth-with for compliance.

Put up this matter on 21.08.2023

o | . Dinesh Kumar Singh, JM_

Dr. Vijay Kulkarmi, EM

May 15, 2023
Original Application No. 75/2023(WZ)
P.Kr

il ) H L
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1 o N 6(9 -Ahnexure- B-.1,

Badargadh Gram Panchayat,

TN

- Iz\ﬂ'ouje: Ba_dargadh; Tehsil: Palanpur, Dist.Banaskantha.

ound seal of
Padargadh Gram
Panchayat, Teh.

Palanpur,Rist. BK.

Serial NGo 2 3.0,
RookNo.... R A= S

Pa eNo \,S';}‘
. Hereby rtificate 1ssued that Whlle venfymg Assessment

§ 7’ JUL ZUZJReglste Badargadh Gram Panchayat ‘particulars  of
g surroundmg Survey-

L | (Sr. [ Name of Street — 'Property No. to | Total Buildings. .

) 7 1 Property No.
1.. | Kadival vas (Nr C)ld ; - |216to 226 11 buildings. b
s Imamwada] o N
12 | Police Vagicir el B 2270 2380 o [ 12 buildings.
3 . [ Near Pond. . P 239 to 319 ) 63"‘6uﬂdmgs and
: ' 18 opcn plot.
4 | Opposite pond (Behind 320 to 439 ¥ |98: buﬂdmgs
| cremator) and 23 .open plot
3 | Opposite Pone (Behind 1711 ta 175471188 Bulldmgs 6
cremator) . ~ §7 | open plbt;
6. [Rahatpura Area. 440 to 688'. .| 228 Buildihgs &
L o Qper’"f""’rgl;:)t
7. | Thakor vas. 701 to 707 *.4:7 buildings.
Total buildings. 457 buzlldmgs &
ki 6? plots
Place; Badargadh. iNeoi
Dater13,07/3023. ebieh  Talay o Uegble

Badargadh Gram Panchayat. Badargadh Gram Panchayat

Thiz tz rve and Corre c'
Trangdation of the Original .
geeumnts from Gufaraty- -
Hiedi In 1o English which
produge. bn!oro

Q¥ scanned wnth OKEN Scanner
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Sorlal No..... e k3.,

Book No......... 2 1

2;?.5 o , o Date: 05/07/2023.
T JUL 2025 Page No.1

: -t Rojkam :

ST ’ Today on date 05/07/2023 app]lcant Mr. Hasanah
, Nurabhal Nandoliya, Res. Badargadh 'ha'""'-' ‘

ofﬁcer

o _Dlstrlct Developmcnt

51 Development ofﬁcer and Mamlatdar

site in. presence of people of village and apphcanf Hasanah .
Nurabhai Nandoliya, due natural stream of water stored
~in Gauchar land of village Badargadh beanng survey_;. o
' 1n0.498 and its old survey no. 373/3/1/1 pa;tkee 2 it has
become like pond. In which due to natura slope ramy‘ |
water get accumulated here, moreover surrounding this
‘place situated residential area drainage lines whose slope

is not found at other place so at the said place dispdsal of
dirty water is made. At this place no water is disposed off

by virtue of pumﬁing but natural rainy water and due to

drainage water, water is stored here. On the said bank of

ey

~ pond presently gray water treatment is in progress, whose
structure has become ready, for the said gray water
treatment plan demanded electriéity connection. If after
obtaining éiectric conﬁec’tion dirty water treatment
process is ‘started then apphcant and vﬂlage people are

_agree In this manner today at the time of sxte visit in the

Thitc ‘= tme 'm:! Ct:rref*!
. T, ni'm.m.)
SRR enrum;nls 1

i Jﬂt’ in tr;

pf'“r) ACﬁ

prescnce of Apphcant Hasanah Nurabha,l Nodohya ‘the
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WHPAP MEHTA e

o Stéhhé&ﬁl‘ithOKENsécanner: e




- operation of disposal of water of said pond is_;hado_ by

gray water treatment plant, applicant gives his " ootlls:érit‘

“and present all vﬁlage people had also glven theu' consent _
Moreover applicant state that gray water treatment plant_

should be activate speedily. Moreover on the saud pla"'"'

dlsposal of dlrty water of dramage Wthh 1s s1tuate

| plooe is not 'avaﬂable, SO dra.in:dgie;-;hneawate“rwié‘aispos:éa
oy " here.

| Moreover apphcant is asked about d,tsposal of dn'ty_

. 'water, they state that since March 2023 drmnage water is

~disposed here, but this matter informed tc present viLagu'
people, all village people states that at the saio place since
50 maoy years drainage line water is disposed, such
statement made by village people in pi,iblio with oomplete
harmony voice, which has tock about 25 years, such
stated by village people. |

In this manner above Rojkam is according to our

ﬁ]:b . di_ctatmn which is today executed in our p.r'esenc':e.
Place: Badargadh. ~ Sd/ illegible 5/7/23.
Date:05/07 /2023, Collector, B.K.
3d/ illegible - Sd/illegible 5/7/2023. o
"J.M.Chaudhary, District Deveiopment officer, B. I{

0 8d/ illegible ¢

THIY rg, UL.!’ Fﬂﬁ s

Teépn wat:on aline ongmasanah Nandohya)
: scc.i"nf.ni* from Gufarath .
el i to gnglish w_tu
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- Jahedaben Idrisbhai Khorajiya. Sd/ Jaheda 8d/ ﬂleglble 5/7/23. |

. $d/ M.S.Modi. Iqbalbhai Jamalbhai Varaliya. Sd/ﬂlegzble S
Abdulbhai Habib Aaglodiya 8d/ illegible :
Hgbibbhai Vajirbhai Varaliya Sd/ iliegible

Ashadbhai A.Rehman Nandoliya Sd/illegible S
 Ibrahimbhai Dadu Chaudhary Sd/ﬂleglble SRR

Junedbhai Habibbhai Khorajiya.  Sd/illegible .
Sllauddinbhai Hasanbhai Varaliya Sd /meglble'-. |
Abbasbhai Jivabhai Marediya. Sd/ 1lleg1b1e :
Aslam Mahm' d__\’arahya ' Sd[ﬂlegf
: R Sa/inegitle

' Mahebub Vali Khorapya

Sd/ Jlleglble B
) Salim Abdul Khorajiya. Sd/illegible ,
; Aamin Sharif Khrajiya. Sd/illegible . -~
Asad Nandoliya. | Sd/illegible
Subhashbhai P.Chauhan. sd/illegible
Masud Ismail Khorajiya. | Sd/illegible
Basid Igbal Nandoliva. Sd/illegible
Chauhan Danabhai Punjabhai Sd/illegible
Dineshbhai Virabhai Chaudhan Sd/illegible
Aabid Yusuf Aaglodiya Sd/ illegible
Ismail Dosan Manasiya "~ 8d/illegible
inamulla Ismail Malpara. Sd/ illegible
Said Mahmmadali Nonsola Sd/illegible
o " Uvesh Aabid Aaglodiya - 5d/illegible
Sohit Suleman Varliya. Sd/illegible

1l

Parthiji Sonaji Bhil
Ahmad Ishad Nonsona.

$d/Parthiji Sonaji Bhil.
Sd/ illegible '

) Abdulla Ishak Nonsola. Sd/illegible
. Habib Valli Malpara Sd/illegible
Sahid Hanif Nonsola 3d/ illegi'ﬁle_ _ |
. Said Asad Nondoliya Sd /illegible |
" Kasab 1qbs;i Nandohya Sd/illegible
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Mahmad Suleman Khorajiya. 8d/illegible

.j A.Raheman Ibrahim Chaudhary Sd/illegible
Idrishbhai Daudbhai Khorajiya.  Sd/illegible

Sheru Imran Abdul Sd/illegible
Ros_hanb_en' Abbas Varaliya - | Sd/illegible '
Chaudhan Khemabhai Dharmabhai Sd/illegible
Usman Yusuf Aaglodiya. Sd/illegible

Sd/illegible o
sd/illegible
sd/illegible
sd/illegible

Hanif Miyanji Nonsola

~ Maiz Aamin Kho.rajiy'a'.
bl Bﬁprgniyé. Mujhrlshak
" Zakiraben A Khorajiya

| Raishaben Rafik Varaliya sd/illegible
b . Mohmmad Usman Aaglodiya sd/illegible
Taherabanu Aiyub Kadiwal Sd/illegible

_ Mahiada Igbal Kadiwal Sd/illegible
Varaliya Suraiyaben Imtiyasbhai ~ Sd/ illegible
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C o - Annexure - D

Photographs taken during site inspection by Joint committee
on 05/07/2023 at Village Badargadh, Taluka- Vatgam, District

-Banaskantha. - R o e e

BT g ; ' it
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FRTE -‘ | . . Annexure - D

Domestic waste water along with storm water accumulated at Gaucher

Land

constructed
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CLET GUJARAT POLLUTION CONTROL BOARD jf:
PARYAVARAN BHAVAN, SECTOR 10-A,

g - ‘ .
""’u%‘ﬁu‘ﬁ Annexure. E GANDHINAGAR - 382010,
- G:PCMB' T | | _ (T) 07923232152
. BY R.P.A.D.

SHC)W CAUSE NOTICE

Will‘ Ri ’\" Badargadh Gram Pancha}at vzﬁa,gg» Badargadh is situated at I‘ a: Palanpur R
andskantha L §

ANDWIIFRI AS durmg visit of Gauchar Land S Na 498 of Badargadh vﬂlagc on |
1?3:'07f2t§”3 by tha Board Officials, it wa,s observed that:

omestm Was‘tewater generaf:ed imm siden hmusuholds of Badargadh vallage i%‘ i
cumulated at Gauchar Land (8. No.-498 of Badargadh Vlllagc)

_ ~2) Solid waste gcmrated from households is disposed at Gauchar land (8. No.-498) of
Yy ' dedldeh vmdgc

wf:mi above, you are called ypon to show cause and submit action mken rcport w1th
clerence Lo above ‘within 7 days, failore-to which further action will be initiated, : :
o For and on bchall ol"
(mmrdt Pollution G‘ontml Board

A\B

(Mchul Patch)
oy _ o Unit Head- Palanpur
No. GPCB/BK-Gen-Com-16(6)/1D- 20011/ Date:

ISSLED 10
Ciram Panchayat }'Sadarg_ad-h,
Yulage- Badargadh,

')L I'a: Palanpur. Dist: Banagkantha.

Copy lo: : :
1. The Diswiet Development Officer (DDO), Sardar Patel Panchayat Bhavan, Palanpur .
Banaskantha — 385001, . . Yor iformation please:
20 The Regional Officer, {il’.iizi"" ' |
 G.P.C.Board, Palanpura\”
Room No. 20-*24 Ard @m‘,

A 1113- cha.Sadan»Z;b

__________




Annexure - F

'Phb_tographs of Grey Water Treatment Plant ihaugui‘al

~Shri Héiséﬁa‘l‘l' o\ rabhal Noddliﬁ 'ﬁ (Applit:anl::),: ”‘Ilnéhargg

Sal”pa“ch qnd :()théll‘:_'f'\fillag“e'i‘s remained presentat this |
"-_llnau'g:u'rélﬁ,l;ngti(jn- Lo R B

function organized at Village- Badargadh on 22-7-2023..

4 &R vivio 2k
o Al tarmars




Annexure~F =

Tnstallation of mechanical equipment and electric.c'onne'étjol_'lf 5
for this “Grey Water Treatment Plant” is completed. .

4
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ion for obtaining CTION
(T4 be submitted with all details and plans

CTE-Fresh - 287304 (DRAFT COPY) T
TR : . T e o Date : 01/0%/2023 -
1. Narme of the firm with full address GREY WATER TREATMENT UNET OF GRAM PANCHAYAT

o and Pincode B BADARGADIL ) R
i PLOT/PHASE No., . : o
S.R.NO- 498, AT- BADARGADH, TA-PALANPUR, DiST-

BANASKANTHA , ' .
BADARGADH - 385410
o : . - DIST : Banaskantha, TAL : Palanpur, §
2.(a) Location of the Proposed factory (site plan  :Distance fro i 0 o
- ahowing arca and revenue survey on of village or * Distance fro
pleo of SIDC including distance of the - :
proposed location from the residential area (s) and

-/ road and / railway and / river or lake or pond

showing the direction.) .
2.(b) Laycut proposed showing internal and usual ;A3 per the PDI attached '
direction of strom water , run off ‘

IDC : Not Yn Gide

3. Correspondence address with PIN Code:: '  As per sbove. .
4. Purpose for which O s reguired - ; Applisd for CTE Fresh Appiication.

3. Proposed date of stasting Prothiciion P ATINTIIES

v Melrio uni

A, List of Row moleials with ;
. Raw Material Mamy

1 fl 5

7. List t}rt'rl"|'{:L‘|uc[it.m wiilh gei

{ e moaih s

sl to b prod

El Pro T CLAT :_'_j:.»{'uiiz'i'&i’éii?""' g ceiton Remark
i1 SEWAGE SREATMENT PLARNT I 111 X1 1 R B U1 2000005200 KLY

9. Description of the munulacturing process with schematic dingram and flow Chart As per the PDF attachea

. Water Consumption in liters/day Industry:  0.000 © Domestic:  0.300

© 10, Waste Water generation/Discharge( Kilo Lis Per Day-klpd) : ‘Fndustry: 0.000 Domestie:  0.200

11. Before & After Treatment Values of Wates Parameters - .
i?.na! point of Disposal of Waste walcr (give name of river, @ Inds Not Specified , Dom: Not Specifiet
nala , pond or survey No of land along with site plan ) .

13. Detailed description of proposed waste waler treatment < As per the PDF attached
plant with schematic diagram / flowsheet J or detailed :
enginnering drawing as the case may be :
14, Feasibility / treatebilily study report on the proposed : As per the PDF attached
cffluent treatment scheme. : :
15. Details of fue¢l Consumption :

Data not Submitted. ) . :

16, Details of poiuutans in gasesous enission in respect of the following - - _
17. Details of pollutions confrol measures with schematic diagram / flowsheet [/ or aetailed eaginnering drawing as the
cuse may be (with stack/chimney spcu'il'lr.utiuns,scruiaber,FZSI’,])ug,I‘iHurs ete) Picase specily chinmy height from ground
level. ' : '

|
{u) Boilers
{b) Heaters
{c) Furnaces
(d) Process emissions
14, Details of Hazardous wiasies |

AIR
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INERATION, COLLECT
fist of Directors { Partner
lowing documents hav,

i.:iiAs' per tthDF att

ol . : . _
“Ti1 We have Uploaded owing:PDFs | Date |# FileslSize(kE) |#Page |’
DTS - Distance Certificate from Talati . U OI0923 |0 | 259 il

TPD - Land Possession Documents | 01/09/23 ‘ 0. | 1070 1~ 3
“IMFG - Details of Mg Processes & Dia 1_01/09/23 ¢ | 957. |
PLL - Plan_LayQut + Site Plan Yotjfo923 | 0 | 813 i
37591 - SSLIEM-C.A Certi/ Investment Proofs 01/09/23 | 0 !
o923 |0 |

- §7J000 - Any Specific Information Called for [in SCRUTINY]
1) I hereby give au undertaking that the above inforination is correct.

{ u“’take that [/my company _Wi‘i. made under the Water
ve N and Control of Pollution) Act ct, 1981, the'Environmenit

stection) Act, 1986 and the Water (Pre

I undertake that I/my company will obtain the consznt Protection) Acts
yre commencing the production. :
1 understand that any condition imposed by the Board while granting NOC wiil be binding to melmy company.

1/We enclose here with Bank Draft No.’ =
igte « DUOH/ZO2S for Rs 2500 (In words : Two Thousand Five Hundred Rupaes Only

awn i favor of e Gujaral Pollution Cont i payabls st the Repional DMTee as HOC foes,

CTO: &
wnent Amt = Rs. 0.08 G

o

talls of Previo

{7 4
¥ Agri = 20 i

R . e T TR
s Dby Rad, soae

ate g 01/G9/2023
esigmation :

Jote -
1) All correspondence with this Board shouid e addressed to the Member Secrctary of the Board.

2) If the application is not complete in all respect it is liable to be rejected straighway.

1) The application shell pay NUC feer by Demand Draft drawm in favour of Gujarat Pollution Controf Board and payabic al

|
|
l
.

he Regional Officele in accordance with the following rate schedule.
- o CEOFTHENOCEEES o

AlR S : _ 2 - Through XGN
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BEFORE HON'BLE THE NATIONAL GREEN TRIBUNAL SITTING
AT PUNE (WEST ZONE) BENCH

ORIGINAL APPLICATION NO.75 OF 2023

Hasanali Nurabhai Nodoliya s Applicant

-Versus -

Collector & District Magistrate,
Banaskantha District Panchayat
at Palanpur & Ors. :::  Respondents

AFFIDAVIT IN REPLY on behalf of Respondent No.3 i.e.
Taluka Development Officer, Palanpur Taluka Panchayat,
Palanpur, District Banaskantha.

l, Rukeshbheay M. Pecte) , Taluka Development
Officer, Palahpur Taluka Panchayat, Palanpur, District
Banaskantha, do hereby solemnly affirm and state on oath that |
am conversant with the facts of the case as | have perused the
contentions raised by the applicant in the memo of Original
Application and have gone through the record of my office and
thereupon crave leave to file this Affidavit in Reply to bring the

correct facts on the record of the Hon'ble Tribunal as under:-

1] The Respéndent No.3 most respectfully submits that the
population of village Badargadh, Taluka Palanpur, District
Banaskantha is 5846 as per the Census-2011 and_at present
7000 approximately. It is stated that Revenue Survey No.

236 admeasuring 2549 Sq.Mtrs. and Revenue Survey No.

M 1
Taluka Bevelopment Officer,

Palanpur




2]

498 admeasuring 1,51,826 Sq.Mtrs. of village Badargadh
are earmarked for Gauchar and copies of Village Form No.7
qua both the Revenue Survey numbers are annexed

herewith and marked as Annexure-A (Colly.).

The Respondent No.3 submits that pursuant to the orders of
the Hon’ble Tribuhal dated 15.05.2023 issuing directions for
remedial measures by constituting a Joint Committee
cémprising of three officers, necessary steps are taken to
resolve issues. It is submitted that the Joint Committee has
placed its Report on the record of the Hon'ble Tribunal and a
note thereof is takén by the Hon’ble Tribunal in order dated

21.08.2023.

The Respondent No.3 most respectfully craves leave to
submit that s'urrounding areas of Revenue Survey No. 498
are for Gauchar and residential area and Grey Water
Treatment Plant having capacity of 200 KLD is installed at a
cost of Rs.6,46,000/- under a scheme of the Government of
India known as Swachchh Bharat Mission (Gramin). It is
stated that the funds are provided by District Rural
Development Agency, Palanpur under the said mission and
it is made operational'w.e.f. 22.07.2023. The respondent
No.3 craves leave to annex herewith a sketch indicating the

location of Grey Water Treatment Plant, residential area of

Qﬂ/% - 2
Ta!ukWent Officer,

Palanpur
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V5
Revenue Survey No. 498 with Pond is annexed herewith and
marked as Annexure-B. It is submitted that the Pond is a
part of Revenue Survey No. 498. At this stage, the
respondent No.3 submits that pursuant to installation of Grey
Water Treatment Plant and making it operational, the
discharged water is purified and the same is diverted 70 a
field of one Mr. Aslam Mohmmed Varaliya who was the

owner of Revenue Survey No. 255 of village Badargadh. The

Gram Panchayat has passed a resolution No.1 in its Special

Meeting dated 11.08.2023 permitting Mr.Varaliya to use the
purified water for a period of 5 years on a condition that he
would pay Rs.5,000/- per year to the Gram Panchayat and
the electricity bill would also be paid by him. It is submitted
that Mr.Varaliya is also required to undertake expenses for
repairs and maintenance of the electric motor and a copy of
the resolution is annexed herewith and marked as
Annexure-C. The Respondent No.3 craves leave to clarify
that the fertilizer available due to operation of Grey Water
Treatment Plant would be sold by Gram Panchayat and it

would be additional income to it.

The Respondent No.3 craves leave to submit that so far as
the disposal of solid waste is concerned, an arrangement is

made for door to door collection w.ef. 01.08.2023 under

% 3
Taluka Development Officer,

Palanpur
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Mahatma Gandhi Swachchhta Mission. It is submitted that

the solid waste is collected on alternative days through
Tractor and Troliy from each and every household and the
same is at present dumped on Revenue Survey No. 498
meant for Gauchar. However, the Badargadh Gram
Panchayat has already addressed a letter dated 24.08.2023
for earmarking 2 Acres of land of Revenue Survey No. 498
meant for Gauchar for a dumping purpose and a copy of the
same is annexed herewith and marked as Annexure-D. It is
submitted that prompt actions are taken on the said proposal
and a proposal is addressed to Mamlatdar, Taluka Palanpur,
District Banaskantha for appropriate decision as a
competent authority and a copy of the proposal is annexed

herewith and marked as Annexure-E.

The Respbndent No.3 subrhits that Badargadh Gram
Panchayat has submitted an online application to Gujarat
Pollution Control Board on 01.09.2023 for its No Objection
Certificate qua Grey Water Treatment Unit of Gram
Panchayat and a copy thereof is annexed herewith and

marked as Annexure-F.

In view of the above mentioned facts and circumstances, the

Hon'ble Tribunal is most respectfully prayed to dispose of

i 4

Taluka ment Officer,
Palanpur
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present application by way of passing appropriate orders in

the interest of justice.

Solemnly affirmed on oath at {74\;( s on this 2 day of

Vol | 2023, D@ aﬁ
Taluka Dévelopment Officer,

Place: Pa\onpu .——Paanpul....
Date:(ﬁ I°‘112023 - DEPONENT

Identified by me

q_o\
S Ie nj i d
sza q)% e . O Pcmﬂi) Q-
£ Y0000 who 15 Identified b
ghr: Yo L Q!:. ”\:!): Eﬁ- Qﬁ‘\tﬁ&
R‘Q&“&Whoml now ‘

Personally
SR.NOUEJ20LD Executive Magistrate

Sy
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prphcq ion for 0 ammg NO (‘)B ‘ \
: e {Tobe submmcd wnh all dclculs and [)ldl.'lS al REGIONA _OFFICE )

_CTE- Fresh 287304 (DRAFT COPY)”

1. Name‘ofthe firm with full address
and Pincode

2.(a) Location of the Proposed faclory (sile plan
showing area and revenue survey on of village or
pl‘o of SIDC including distance of the
proposed location from the residential area (s) and
/road and / railway and / river or lake or pond
showing the direction.)

2.(b) Layout proposed showing interna! and usual
direction of strom water | run off

3. Corrcgpondcﬁce address wih PIN Code

4. Purpose for which NOC is reguired

o Date 01/09:’2023 b
GREY WATER TRLATMEN'I UNIT OF GRAM l’ANCHAYAT '
BADARGADH

PLOT/THASE No.,

- S.R.ING-498, AT- BADARGADH TA-—I’ALANPUR DIST--

BANASKANTHA ,
BADARGADH - 385410
DIST : Banaskantha, TAL : I’alan

- Distance hom e:;mencm
Distance from e, District or \Idnonaﬂ 1ghway 5 Kins

: Not In G.dc

T A3 per the PDY attached

As per ahove.

s Applicd for OFE Fresh Application.

P 2BFIIGE3

ric units (AT nwonth

3. Proposed date of starting Produstion

0. List of Raw -.;'ml.-, withi nnantity i M

fail :’ 'NI{;I’.H; o

A pln(lé‘ ! -

I
=t
i

CISEWAGE TREA {Mtz_l\ _ , , TREY 0001700 KIL0AY T
. Description of the mannfae lu;me, ])lULLﬁ\ with ‘)C,hf matic ding 1 IHIT] and flow Chart : As per the PDEF atlached
9. Water Consumption in liters/day Industry:  0.000 Domestic: 0300
10. Waste Water generation/Discharge(Kiio Lts Per Day-kipd) : fnduestry:  0.000 Domestie: 0,200

11. Befgre & After Treatment Values of Water Parameters -
13.nal point of Disposal of Waste water (give name of river ,
nala, pond or survey No of land alony with site plan }
13. Detailed description of proposed waste water treatment
plant with schematic diagram / flowsheet / or detailed
enginnering drawine .. e case may be :
14. Feasibility / treatebility study report on the proposed
effluent treatment schenje.
15. Details ol fuel Consumption :

Data nol submitted.
16. Details of poltutans in gasesous emission in respect of ihe following -

: Ind: Not Siﬁeciﬁed ; Dom: Not Specified

: As per the PDF attached

: As per the PDIE attached

17. Details of pollutions contro! measures with schematic diagram / flvwsheet |/ or detailed enginnering drawing as the
case may be (with stack/chimney specifications, scrubber, KSP bag,fiiters et pthI‘;L specily chimny hught from ground
level. .

(a) Boilers o

{(b) Heaters : _ C . :
(c) Furnaces

{d) Process emissions

18, Details of Bazardous wasties

{nn Retas, -

AIR - Through XGN




|
IRl

TiPage |

IS - Distance Cottifica
1PD - Land Possession Documents -+

Z e
5 TMRG - Details of Mfiz Processes & Diagrams j
2 [PLL - Plan_LayQut * Site Plan I

21851 - SSLIEM-C A Certi [ Tavestment Proofs o 0
6 000_;,_é_ny,_sp_q9if:g,.!1)2%@.&92&33ﬂﬂfﬁﬁ&i@w‘ﬂm_..Jl@.f_—?«_},,A,. _0
" tion'is correct.,

1) 1 hereby give an undertaking that the above inforina

I u‘m‘take that Vmy ooiﬁpany will'a ) he'pic \?f;islio'n as wel piade under the Water
veil®h and Controi of Pollution) A 6197 1c‘__:Aif(Pﬁr“evcntion‘_éri ct, 1981; the Environmant
stection) Act, 1986 and the Water (P_r‘,__,pg.tidﬁ‘ and Control of Poliutio ‘ :

[ undertake that /my company will obtain the consent of the Board under t

ste corumencing the production.

1 understand that any condition imposed by the Bouard while granting NOC wil be pinding (o me/my Company.
We enclose here with Bank Draft Mo, e ' '
1gte 1 01/09/2023 (i Rs 12500 (In words : Twa Thotisand Five Hundred Ripaes Oy}

wwn i favor of e G

sayahls ab tha Ropioga! Office ag NOC Teeg, ‘

Jaral Poliution Control |

2 CTO Y & Watid U

fote :

1)y All correspondence with this
2) 1f the application is not comy
3} The application shetl pay NOC feer by Dema

roard should be addressed to the Member Secretary of the Board.
slete in all respect it is liable to be rejected straighway.

nd Draft drawu in favour of Guyart Pollution Control Board and payabie at |

fie Regional O fficele in accordance with the following rate schedule. _
' _ : RATE O'Fn'fﬂ E'NNOC FEE&-}MMM_M T V -

AIR 2 - Through XGN
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BEFORE HON'BLE THE NATIONAL GREEN TRIBUNAL SITTING
AT PUNE (WEST ZONE) BENCH

ORIGINAL APPLICATION NO.75 OF 2023

_ '~ Hasanali Nurabhai Nodoliya o Applicant
a8 g O A
f‘,’#@ﬂﬂi f [ o eE R -
ot Mg O racppatd - Versus -
L:Ig'u u ﬂ{\‘i-? »\g‘ _J .

?3%&‘;’? ?gﬂ.»—u*nx‘-wrwwwfjﬁ% % .
Eﬂaféﬁi k 0T T ’]_@ﬁ Collector & District Magistrate,
e Banaskantha District Panchayat
at Palanpur & Ors. . :::  Respondents

AFFIDAVIT IN REPLY on behalf of Respondent No.4 i.e.
Badargadh Gram Panchayat, Badargadh, Taluka Palanpur,
District Banaskantha.

I;JI&BAEEHA?::FAMALBH&IVAW%Sarpanch, Badargadh
Gram Panchayat, Badargadh, Taluka Palanpur, District

Banaskantha, do hereby solemnly afﬁrm and state on oath that |
am conversant with the facts of the lcase as | have perused the
contentions raised by the applicant in the memo of Original
| Application and have gone through the record of my office and
thereupon crave leave to file this Affidavit in Reply to bring the

correct facts on the record of the Hon’ble Tribunal as under:-

11 The Respondent No.4 most respectfully submits that the
popuiation of village Badargadh, Taluka Palanpur, District
Banaskantha is 5846 as per the Census-2011 and at present

7000 approximately. It is stated that Revenue Survey No.

236 admeasuring 2549 Sq.Mtrs. and Revenue Survey No.




2]

3}
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\4o

498 admeasuring 1,51,826 Sqg.Mirs. of village Badargadh

are earmarked for Gauchar and copies of Village Form No.7
gua both the Revenue Survey numbers are annexed

herewith and marked as Annexure-A (Colly.).

The Respondent No.4 submits that pursuant to the orders of
the Hon’ble Tribunal dated 15.05.2023 issuing directions for

remedial measures by constituting a Joint Committee

‘comprising of three officers, necessary steps are taken to

resolve issues. It is submitted that the Joint Committee has
placed its Report on the record of the Hon’ble Tribunal and a
note thereof is taken by the Hon’ble Tribunal in order dated

21.08.2023.

The Respondent No.4 most respectfully craves leave to
submit that surrounding areas of Revenue Survey No. 498

are for Gauchar and residential area and Grey Water

- Treatment Plant having capacity of 200 KLD is installed at a

cost of Rs.6,46,000/- under a scheme of the Government of
India known as Swachchh Bharat Mission (Gramin). It is
stated that the funds are provided by District Rural
Development Agency, Palanpur under the said mission and

it is made operational w.ef 22.07.2023. The Respondent

No.4 craves leave to annex herewith a sketch indicating the
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Revenue Survey No. 498 with Pond is annexed herewith and
marked as Annexure-B. It is submitted that the Pond is a
part of Revenue Survey No. 493. At this stage, the
Respondent No.4 submits that pursuant to installation of

Grey Water Treatment Plant and making it operational, the

4discharged water is purified and the same is diverted to a

field of one Mr. Aslam Mohmmed Varaliya who was the
owner of Revenue Survey No. 255 of village Badargadh. The
Gram Panchayat has passed a resolution No.1 ih its Special
Meeting dated 11.08.2023 permitting Mr.Varaliya to use the
purified water for a period of 5 years on a condition that he
would pay Rs.5,000/- per year to the Gram Panchayat and

the electricity bill would also be paid by him. It is submitted

that Mr._Varaiiya is also required to undertake expenses for

repairs and maintenance of the electric motor and a copy of
the resolution is annexed herewith and marked as
Annexure-C. The Respondent No.4 craves leave to clarify
that the fertilizer available due. to operation of Grey Water
Treatment Plant would be sold by Gram Panchayat and it

would be additional income to it.

The Réspondent No.4 craves leave to submit that so far as
the disposal of solid waste is concerned, an arrangement is

made for door to door collection w.e.f. 01.08.2023 under

T/ Csarpanch
Badargadh Gram Panchayat
~ Ta, Palanpur, Dist: B. K.

L
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W/

Mahatma Gandhi Swachchhta Mission. It is submitted that
the solid waste is collected on alternative days through
Tractor and Trolly from each and every household and the
same is at present dumped on Revenue Survey No. 498
meant for Gauchar. However, the Badargadh Gram
Panchayat has already addressed a letter dated 24.08.2023
for earmarking 2 Acres of land of Revenue Survey No. 498
meant for Gauchar for a dumping purpose and a copy of the
same is annexed herewith and marked as Annexure-D. It is
submitted fhat prompt actions are takén on the said proposal
and a proposal is addressed to Mamlatdar, Taluka Palanpur,
District Banaskantha‘ for appropriate decision as a
competent authority and a copy of the proposal is annexed

herewith and marked as Annexure-E.

The Respondent No.4 submits that Badargadh Gram
Panchayat has submitted an online application to Gujarat
Pollution Control Board on 01.09.2023 for its No Objection
Certificate qua Grey Water Treatment Unit of Gram
Panchayat and a copy thereof is annexed herewith and

marked as Annexure-F.

In view of the above mentioned facts and circumstances, the

Hon'ble Tribunal is most respectfully prayed to dispose of

LN )
. F8f FE N
L M e d 17
L FTE e
) ‘ : AT i
H Csarpanch Py 4
*

Badargadh Gram Panchayat 5 e
- Ta. Palanpur, Dist: B. K. £% 001 M3
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\MY,

present application by way of passing appropriate orders in

the interest of justice.

Solemnly affirmed on oath at P&Slck”\k@* on this \,  day of

OGZQ, , 2023. M
Place: (2t lumpy &, J)c Sarpanch o
- Ta. sagﬁpau% t.B.K.

N\

Baen Afiimed pefote me ‘
Sy S A\,. L20 Akbnes %o . VA SAYTA

who 1s idenyif §a§to me bgf AR (> A,
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atiof Apphmtmn for th'nmg r NO ()LJI CTION CERT TY‘ICA? IO (}\‘.Q.C) of the Board

{ To be submitied with all details and plans at REGIONAL OIFICE )i

GTE-Fresh - 267304 (DRAE’?‘ COPY)

Date; D1/09/2G2%

1 Name oftne ﬁrm with fuii address ‘ GREYAWAT LR TRE A TMENT UNIT GF GRAM PANCHAYAT
- and Pmcadc BADARGADH

PLOT/PHASE No.,
- S.R.INO- 498, AT- BADARGADH, TA- PALANPUR DIST-
BANASKANTHA ,

BI‘iDAI\(J:’&DrI 385410

DIST : P‘uldskdl!thd TA L : Paluupur, S{D( : Mot In G de

(d) Locduon ol the Propased faciory (Sl[u pian  Disiance rom e

cind area t U1 r<im§
thewing area and revenue su ey on of village or Distasce from Qrﬁtc D{ Lw tor ‘\(nmrm‘ ighway 5 Kms

piito of 'SIDC including distance of the
proposed location from the lbsld' ntial area (s) and .
{ road and / railway and / river or lake or pond
showing the direction.) :
2.(b) Layout proposed showing inwrnal and uspal .»-\.- ney iiw PN attach od
direction of strorm water, run off -

Pi &"ndc -

- Purpone for which M o ;u\

S Wil

. Correspondence addis

A ieatiog

RV L )

. Pi(‘p{}k\,& dal uf staiiing ¥ LE | PR TETE

Tait S Abenih

imui 1 S e

R ﬂ:.s.cx iplion oflhc ruwlicluring procuss hiun el : .

8. Water Constimption in fiters/day Tpdustry: 00 Bemestic:
Hi Waste Water t*enuomm/Dmc et iile Lis Por Doy -Ripades
11, Before & After Treafment Values of Water Paramyiess
2 %%na! point of an(m Lol Wiste waler (give mame o viver . @ dids Not Specified , Dom: Not Specii -
nata, pond or strvey No of land ajosy with speplan }

12, Detatied deseription ol proposed waste waler treatmoer! L As per the PRY Lttached

'piam with sehematic diagram / fowslhieet / or dc'.miul '

enginnering drawine .o e cuse may bo

Gafustey: 13000 Promestic:

14. Feambility 7 tieatebility study report on the Lup»‘ml 1 As per the PDT attached
ctfiuent treatment sehenre, :
3. Detaibs of fuel (.tmhillnpl.inn

Batu net Submitied. ‘
16, Details of pollutans in gasesou, emission t respect of the E'n{ll_m-'ing -
17. Details of poflutions control measures with sehematic dioram / Howsheet 2 or detadied enginnering drawing as the
CHEC MUy bc {\mh stuck/ehinmey 5|;uu|u.1mmn seruhber, P Fliers o) Pregse speeddy rlﬁmu; Inu it fenn cristind
fevel. ’ .

{1} Boilers ‘ ‘

() Ueaters. - - ' . : . : '
ey Furnuves

{d) Process emissions

LX)

5. Detadly o Harardous wwasies

AlR - . ‘ . P-"Vheough XGN ﬁ‘? i Emﬁ




£iNGT SUBMITTED,
CERATION, COLLECTION TI0 : : SR
stof Directors / Pariaers iid pincode.. . : As per the FDF atlach
Towing documents have b : A e S i
Ti/We have Uploaded {héfoliowing PD
=018 = Distance:Certificats from. Talat] : 1
1.PD - Lznd Possession Documents i 1 01/89/23 0 1070, i 3
MPG - Details of Ml Processes & Disgrams o923 1 0 | 957 2
PLL - Plan LayQut + Site Plan L aung h Ry G2
557 - SS-IEM-C.A Certi/ Investmeat Proofs 1 01409733 LD e
000 -_Any Speeific Information Called for [in SCRUTINY]_

3 1 hereby give an underiaking that the above infortnation 13 comeel.

Fs T TTTTT TDater [# Files  Size{kb)
' T 61/0923 0 259

Lt

LY

s made under the Water

ug@i}'takq that Ty compapy il dbide by the ptovision as well ‘s rules ahd egulaiion
et and Control of Pollution) Act1974 he CAir{Prevention and Cordrolot Yoilution)
action) Act, 1985 and the Water (Préventiof and Controi of Pollution) Ueds. A .

ot e i
DA S

undertalke thal. Vmy company wilf obtain the consent of the Boaod unda
c commencing the production. '
“wndessting that any condition imposed by the Board while granting N
[/We enclose here with Bank Draft Mo

ste : DOW2023 foy - P 2500 (lnwords
v i oy of v Gujara Pollution Control

&

N pirding Lo ey Sumpny.

T e T

5 TR

~
.

o M I

sile of Pravio

5 Amt ' “
15207

¢ gem, WIAG9/2023

L e, -

AN

All correspondence with thi+ Loard should be addressed w the Membor Socrenay of the Buasd.

[fthe application s not complete in ali respect it is Hable to he rejected straiphway 3
L ) & {

I'Ilht, appiizition slu_-ll pay MO fear by Demand Draft drawas infavour ob tia Pollulion Conieal Board and payabie ai
: Regional Oficele in accordance wilh the following rate schedule

FriNo s
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